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6, L. 1521 04 1515/90
Present

Shri K.M, i, Pillay? counsel for the applicant.
Shri 3,S5. Bali, counsel for the .espandents,
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Yhe learned counsel for the applicant sta

that the 3pplicant’no longer interested to purs.e
IR

the oresenmt application a8 she has obbained 2 reculor
apiointment in one of the cther Mospitels - In view

of thie, the spplication hes become infructusus,
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Thz applicatior is thevefgre, disposed of a3 having

‘hecome infruchtunus,
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